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SREI3ITS/2025-26/76
fafa vuaua 3RS e 48/14.06.001/2025-26 25 3R 2025

Tt fafrafird Swustt & sree/ged SRISR! SiieRT
Hgledl/Hglay,

guiy, 1967 H URT 51T BT HIAGAT : JUATHAT BT 1267/1989 SATFTHATSTA
(GTTRT) 3R A-HraeT ufaae I # srera=: 05 ufafdat # wwieq

HTT ‘30 YT P! ST TR fedid 25 BRART 2016 (14 AR 2025 P JUTIRINTAA) &
SR AR Few & IR7 51 W, oRI® 3FER 19R987 TRIT (3RS T8 GEd &3 [
1Afe-13%g fFarBery (Aarv) SERTH 1967 &7 &7 51(T) 3R 3TH 13T 7T 2T &
@I 61 &1 FNeT Iy F1H Ggakd Y GO URYE (QUITHH) GRT HHI-THY ¥
SENET TUT GRETT OF k7] 7T 351591 @1 Gl 5 AHe 811

2.39 ey H, faew H1e™ (THET), YR WRBHR GRI 22 3R 2025 ! SR JUATTH! 09
fomfer wail/ 16155 & aR § gfd foban €, Forad qRem uRve Il gRT SMEugengua
(GTURT), 31d-Praal, 3R Yefid afdaa, Tgl, Iuspar ok st J Jafd Jobed 1267
(1999), 1989 (2011) 3R 2253 (2015) & 3T # -4 Ay ufafdal § wEHy s/
@it & Ty iy T=Ny=T & QRem uikug Yaed 2734 (2024) & X1 1 H [ 3R
TG Y AR B AT VIl F T8 AT 7T SRR Wil B, AT Ufey 3R gRER
gfaey & 31efF fdadl SR TRASH BT ST SMSTHSNETA (GTURT) 3R Sd-HIAS! Uy
T H Qifret e ) He & E B

u. safeq

QDi.057 Name: 1: [IBRAHIM 2: ALl 3: ABU BAKR 4. TANTOUSH
Name (original script): Ui s N 5 sle pa)
Title: na Designation: na DOB: 2 Feb. 1966 POB: al Aziziyya, Libya Good quality a.k.a.:
a) Abd al-Muhsin b) Ibrahim Ali Muhammad Abu Bakr ¢) Abdul Rahman d) Abu
Anas e) Ibrahim Abubaker Tantouche f) Ibrahim Abubaker Tantoush g) ‘Abd al-
faframa faum, St srater, Seta erfad yad, 124/ 133 6o, weig wrd Rig arf, BIE, 48s- 400001
B/ Tel No: 22661602, 22601000 e/ Fax No: 022-2270 5691

Department of Regulation, Central Office, Central Office Building, 12"/ 13th Floor, Shahid Bhagat Singh Marg, Fort, Mumbai - 400001

"Caution: RBI never sends mails, SMSs or makes calls asking for personal information like bank account details, passwords, etc. It never keeps or offers funds to anyone. Please
do not respond in anv manner to such offers."



https://rbi.org.in/hi/web/rbi/-/notifications/master-direction-know-your-customer-kyc-direction-2016-updated-as-on-may-04-2023-lt-span-gt-11566
https://rbi.org.in/hi/web/rbi/-/notifications/master-direction-know-your-customer-kyc-direction-2016-updated-as-on-may-04-2023-lt-span-gt-11566

Mubhsi h) ‘Abd al-Rahman i) Abdel llah Sabri (false identity related to fraudulent South
African identification number 6910275240086 linked to South African passport number
434021161, both documents have been confiscated) Low quality a.k.a.: Al-
Libi Nationality: Libya Passport no: a) Libya number 203037, issued in Tripoli,
Libya b) (Libyan passport number 347834, issued under name Ibrahim Ali Tantoush,
expired on 21 Feb. 2014) National identification no: na Address: Fripoli—Libya{as—at
Feb—2014) Afghanistan (as at June 2014) Listed on: 11 Jan. 2002 ( amended on 31 Jul.
2006, 4 Oct. 2006, 16 May 2011, 10 Jul. 2015, 24 Nov. 2020, 22 Aug. 2025) Other
information: Associated with Afghan Support Committee (ASC) (QDe.069), Revival of
Islamic Heritage Society (RIHS)(QDe.070) and the Libyan Islamic Fighting Group (LIFG)
(QDe.011). Photograph and fingerprints available for inclusion in the INTERPOL-UNSC
Special Notice. Review pursuant to Security Council resolution 1822 (2008) was
concluded on 8 Jun. 2010. Review pursuant to Security Council resolution 2368 (2017)
was concluded on 24 November 2020. INTERPOL-UN Security Council Special Notice
web link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-
Individuals

QDi.150 Name: 1: AL-AZHAR 2: BEN KHALIFA 3: BEN AHMED 4: ROUINE
Name (original script): i) ea O A O a5y
Title: na Designation: na DOB: 20 Nov. 1975 POB: Sfax, Tunisia Good quality
a.k.a.: nalow quality a.k.a.: a)Salmane b) Lazhar Nationality: Tunisia Passport
no: Tunisia number P182583, issued on 13 Sep. 2003 (expired on 12 Sep. 2007) National
identification no: na Address: No.2 89™ Street Zehrouni, Tunis, Tunisia Listed on: 12
Nov. 2003 (amended on 20 Dec. 2005, 21 Dec. 2007, 30 Jan. 2009, 16 May 2011, 23 Feb.
2016, 24 Nov. 2020, 22 Aug. 2025) Other information: Sentenced to six years and ten
months of imprisonment for membership of a terrorist association by the Appeal Court
of Milan, Italy, on 7 Feb. 2008. Imprisoned in Sfax Prison on 5 June 2007 pursuant to an
order issued by the Appeals Tribunal in Tunisia for joining an organization linked to
terrorist crimes (case N0.9301/207). Sentenced to two years and 15 days’ imprisonment
and released on 18 June 2008. Y Considered a fugitive from justice by the Italian
authorities as at Jul. 2008. On 20 January 2009, Italian authorities issued a detention
order (No. 70/2009 S.LE.P), following a 3 years 4 months and 29 days sentence for
terrorism-related crimes. Under administrative control measure in Tunisia as at 2010.
Review pursuant to Security Council resolution 1822 (2008) was concluded on 21 Jun.
2010. Review pursuant to Security Council resolution 2368 (2017) was concluded on 24
November 2020. INTERPOL-UN  Security Council  Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-Individuals.

QDi.154 Name: 1: SULAIMAN 2: JASSEM 3: SULAIMAN 4: ALl ABO GHAITH
Name (original script): cue sl Sle Olaslu FUREN Oladlas
Title: na Designation: na DOB: 14 Dec. 1965 POB: Kuwait Good quality a.k.a.: na Low
quality a.k.a.: Abo Ghaith Nationality: Kuwait Passport no: Kuwait number 849594,
issued on 27 Nov. 1998, issued in Kuwait (and expired on 24 Jun. 2003) National


https://www.interpol.int/hi/How-we-work/Notices/View-UN-Notices-Individuals
https://www.interpol.int/hi/How-we-work/Notices/View-UN-Notices-Individuals
https://www.interpol.int/hi/How-we-work/Notices/View-UN-Notices-Individuals

identification no: na Address: na Listed on: 16 Jan. 2004 (amended on 23 Jul. 2008, 10
Jun. 2011, 24 Nov. 2020, 22 Aug. 2025) Other information: Left Kuwait for Pakistan in
June 2001. His Kuwaiti citizenship has been revoked since 2001, and he is currently
incarcerated in the United States of America. Review pursuant to Security Council
resolution 1822 (2008) was concluded on 21 Jun. 2010. Review pursuant to Security
Council resolution 2368 (2017) was concluded on 24 November 2020. INTERPOL-UN
Security Council Special Notice web link: https://www.interpol.int/en/How-we-
work/Notices/View-UN-Notices-Individuals.

QDi.338 Name: 1: SHAFI 2:  SULTAN 3: MOHAMMED 4: AL-AJMI
Title: Doctor Designation: na DOB: 1 Jan. 1973 POB: Warah, Kuwait Good quality
a.k.a.: a) Shafi al-Ajmi b) Sheikh Shafi al-Ajmi Low quality a.k.a.: Shaykh Abu-
Sultan Nationality: Kuwait Passport no: 0216155930 National identification
no: na Address: Area 3, Street 327, Building 41, Al-Ugaylah, Kuwait Listed on: 23 Sep.
2014 (amended on 24 Nov. 2020, 22 Aug. 2025) Other information: Fundraiser for Al-
Nusrah Front for the People of the Levant (QDe.137). In November 2023, he was released
from prison in Kuwait as part of the Special Amiri Decree Pardon No. 225/2023. Review
pursuant to Security Council resolution 2368 (2017) was concluded on 24 November
2020. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-Individuals.

QDi.372 Name: 1: GULMUROD 2: KHALIMOV 3: na 4: na
Title: na Designation: na DOB: a) 14 May 1975 b) Approximately 1975 POB: a) Varzob
area, Tajikistan b) Dushanbe, Tajikistan Good quality a.k.a.:nalow quality
a.k.a.: na Nationality: Tajikistan Passport no: na National identification
no: na Address: Syrian-Arab-Republic(locationas-at Sep—2015) Afghanistan (Kunar and
Nuristan provinces and border areas of Zebok district, Badakhshan province). Listed
on: 29 Feb. 2016 (amended on 24 Nov. 2020, 22 Aug. 2025) Other information: Syria-
based military expert, member and recruiter of Islamic State in Iraq and the Levant, listed
as Al-Qaida in Iraq (QDe.115). Wanted by the Government of Tajikistan. Review pursuant
to Security Council resolution 2368 (2017) was concluded on 24 November
2020. INTERPOL-UN Security Council Special Notice web
link: https://www.interpol.int/en/How-we-work/Notices/View-UN-Notices-Individuals.

3. Gt 2610 (2021) o 3w 58 & YR, WAfd A 30+ dadge R HufeiRad geRud
R ST U & YEag XA & HRUN BT [AaRUTED TR JUT HRIAT 6:

www.un.org/securitycouncil/sanctions/1267/aqg_sanctions_list/summaries.

4. fAF® 22 oFRd 2025 @ W W& W fagfw
https://press.un.org/hi/2025/sc16155.doc.htm U S oI ght %I
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Yo 3feTal, Gl T =N 9§ Yeifdd guaue o 09 fositerdi afaRdd gamud R Suds

& https://www.un.org/securitycouncil/sanctions/1267/press-releases

5. Ufaey IUEl SR Bal @ fowmw Ui geRTd W Suas

%: https://www.un.org/securitycouncil/sanctions/1267#further_information

6. ITYFd & ¢@d gy, fafrafird Twitaff (31RS) &1 Jfod fvan Sran § 1o 9 faAie 02 wradt
2021 (22 30d 2024 H1 TN gudte smexr # Fuifed ufsharstt &1 Tt ¥ srue &3
AT 30 TGP B ST TR FHR ARCY MR & WRT 51 F AR I HRIaTR! B

7. ATSUHSEUT (GTURT), 3(d-HIAGT 3R A I I AfGad) R TR1sft &1 e It
fFrafafed fie W Iuasy &:

www.un.org/securitycouncil/sanctions/1267/aq sanctions list

https://www.un.org/securitycouncil/sanctions/1988/materials

8. 3P 3fTAT [ HATTH (THEAY) & SJaRN & 4R, ot off fafafira v (3Re) gra
ST (SHferfed™) & forw ure fobedt ot 3Ry &t faaR & fore Sge afa (@ider),
THUEU &l SAdCHe 0 J PN g ST Saxads g1 QR uikeg P SMsuassud
(@TTR) 3R 3d-Hae] HoR! Yt F g SH &1 AR A dTel e, THg, SUHH AT TRITY
T W 3R Fsqes AHuret ot SREHTA & U U1 SRy URd R Tebd! §, o/ T
1Y HETHfd gRT Age fobdm 7 g1 31 faaror A eiRud iR Suasy &
https://www.un.org/securitycouncil/ombudsperson/application

9. 3R% P! Yfed far orar § % 9 Iudad quATHRN TNl W & ¢ 3R qayHigdd
3{guTe gAfAd Bl |

Hadiy,
(TS e U BRI TLUTH)

T Temetd
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